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Setting up of a Commission to inquire 
into excesses during Emergency

*34. SHRI SAMAR GUHA:
SHRI KANWAR LAL, GUPTA:

Will the Minister of HOME AFFAIRS 
be pleased to state whether Govern-
ment propose to set up a high-power 
National Commission to hold public 
enquiry into the cases of firing, lathi 
charge and other repressive measures 
adopted by Government inside and out-
side prison during Emergency?

THE MINISTER OF HOME AF-
FAIRS (CHAUDHURY CHARAN 
SINGH); The Government are aware 
of the need to inquire into complaints 
of various misdeeds, malpractices, re-
pressive measures, etc., during the pe-
riod of the Emergency. The whole 
matter is under close examination and 
the Government will make a state-
ment on the floor of the House dur-
ing the current Session.

Censorship on Publication of Proceed-
ings of both Houses of Parliament

*35. SHRI B. C. KAMBLE: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether certain orders were 
issued by, Union Government censor-
ing publication in newspapers of pro-
ceedings of both Houses of Parliament 
and particularly the speeches of the 
then Opposition members; and

(b) if so, the facts thereof and the 
authority under which those orders 
were issued?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) Yes, Sir.

(b) During the short session of Par-
liament held in July-August, 1975 pre-
censorship was imposed on all pro-
ceedings under the orders of then 
Minister of Information and Broad-
casting. Barring statements of Minis-
ters which did not infringe censorship,




